Annexure 1

Name of the corporate debtor: Sarveshwar Creations Private Limited ; Date of of liquidation: 16.12.2021 ; List of stakeholders as on: 06.06.2025
List of secured financial creditors
(Amount in %)
Details of claim received Details of claim admitted
4 : Amount of
Whe‘!'“ Yo sharein 1Amount of|any mutual [Amount of |Amount of
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Rs. 11.88 Cr
was recovered
on 25-03-2025
. . . through
Canara Bank(ertstwhile Financial
1 Syndicate Bank) 27-05-25 0.00} 0.00} Deby/SODH Loan 0.00} Yes of 0.00|NIL NIL 0 0 aScAtiI:;AESl
Accordingly the
claim of Canara
Bank is Settled
Union Bank of India Financial Mortgage on the C:::a::irtr;med
2 (erstwhile Corporation 07-01-22 367,795,578.50]  366,421,283.90| Debt/CC/PCL/ 366421283.90) Yes immovable property of the | 366421283.90) 93.38|NIL NIL 1374294.58) 0 zrdcr dited
Bank) Term Loan Corporate Debtor 23.11.2022
Total 367,795,578.50]  366,421,283.90 366421283.90 366421283.90] 1374294.58] 0




